&
| TEM NO. 9 COURT NO. 5 SECTI ON 1 |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRLMP. 4262 & 4263/2017 in Crimnal Appeal No(s). 808/2014
RAJESHWAR Appel | ant ('s)
VERSUS
STATE OF U. P Respondent ( s)
(For bail and exenption fromfiling OT. and Ofice Report)
Date : 03/04/2017 These appl i cations wer e called on for heari ng
t oday.
CORAM :  HON&#39; BLE MR JUSTI CE MADAN B. LOKUR
HON&#39; BLE MR JUSTI CE DEEPAK GUPTA
For Appellant(s) M. N K Mdy, Sr. Adv.
M. Adarsh Tripathi, Adv.
M. Ankur Mbdy, Adv.
M. M P. Shorawal a, AOR

For Respondent (s) M. V.K.  Shukla, AAG
Ms. Al ka Sinha, Adv.
M. Anuvrat Sharma, Adv.
M. Rajiv Yadav, AOR
M. Vai bhav Yadav, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER
I ssue notice returnable in tw weeks.
M. Rajiv Yadav, | ear ned counsel accepts notice on behal f of
the State.
Reply be filed in the neanwhile.
(Meenakshi Kohl i) ( Shar da Kapoor)

Court Master (SH) Court Master (NS)



